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CENTRAL ADMINISTRATIVE TRIBUNAL

 PRINCIPAL BENCH
OA 2071/200]1

New Delhi, this the 20th day of August, 'i200]

Hon 'ble Smt., Lakshmi Swamingthan, Vice-C hairman (J)
Hon'ble Shri Govindan S, :Tampi, Member (A)

HARYANA
PRESENTLY POSTED AT

D-103, BATTAILION RAF,

MITDT AVTITY ATIITAZIDAT AN
LALCIANT LIV AL WY MLII\MUMU,

DELHI ' ' . ‘
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SHRI MANJEET SINGH
S/ SIIRI TIIAKAR
HEAD CONSTARI R

V.P.0: ALAMPUR BAKKA
VIA : BHOLATH -
DISTT : JALANDHAR, PUNJAB
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VILL : MAGOD, PO : RANERENNUR
CE NO.903044696
$/0 SHRI JAGAT BAHADUR SINGH

SHRI MAXIM, D. CONHA

S/00 SHRT -
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ILL : RAIMATIPUR, PO : SANGIPUR

VILL : DHAROLL po: KALWA

™mT
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T TN A TTADVANT
17

aQ AN
D1 . JLINLY 111‘&1\11‘&1\11‘&} '

PIN - 126 121

SHRI BHART SINGH

$/0 SHRIRAM KHILADI CHAHAR
43

CT. SERVICE NO.043320486
V.P.G: MANKEDA, DIST : AGRA

UTTAR PRADESH, PIN - 283102

v

H.NO.B-1-988, VILL & PO : RAM NAGAR
DIST : JALANDHAR CITY (PUNJAR)
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TEH : KUMHER, DIST

CT, SERVICENO.911122112
VILL & PO : BHATTAWALI

N . MAT QT . N DT TN
Ll NADDA, on 1. DIL‘-L[\TL‘ JI\

SHRI DEBASHISH SHARMA

VILL : PALIT PARA, PO : BIRNAGAR
DIST : NADIA (WEST BENGAI)-741127
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SHRI ILAHI MAN

22.

WA

T, SERVICE NO.901 192288
, : GURGAON
ARAM -

TEH : NUH. DISTT

HRI BHIKHA

S/O 8

T/DVR, SERV
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B/B, SERVICE NQ.922020395

S/0 SHRI RAMPUJAN SINGH

CT, SERVICE NO.913190417
VILL : KASMARIYA, PO : DITURBDIIIA

DIST : BHOJPUR (BIHAR)
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CT, SERVICE NO.871171302

VPO : RAMGARH
DIST : FIROZPUR, TH
BALLUANA (PUNJAB)PIN - 152 116

SHIRI WARYAM SINGII
$/0 SHRT GURBACHAN SINGH

mT Oﬂh\lflf\‘l".‘ AN Q01727
i, QLN LS INV.O010D

VILL : PEJO CHA
DIST : GURDASPUR (PUNJAB)

PIN - 143 515

K, PO : KISHAN KOQA
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DIST : CHAPRA (BIHAR)
PIN — 841205 -

SHRI KRISHAN SINGH

C/G SIIRI JOGI RAM

CT, SERVICE NO.903080861

AVAS CIITATAD YITADT
V7.LLL S INLLAAL AN VYV AL

PO : UPPER BEHLI, TEH : SUNDER NAGAR

DiST : MANDI (HIMACHAL PRADESH
PIN - 174 401
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SUBHASH NAGAR, NEAR LAL KOTTHI

SERVICE NO.880957724
VILL :'SHERPUR, POST : KATOPUR
DIST : ALWAR (RAJASTHAN)

PIN - 301 702

SIIRI S JAYAKUMAR
S/0 SHRI M SUBRAMANIAN PILLAI

SERVICE NG.880413542: 7

RAMNATHAPURAM, TAMILNADU
PIN - 623 407
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SERVICE NO. 920680113
VILL -SILAY ATA, POST : JIABRAPURA

DIST : ETTAWAH:{UITTAR PRADESH)

SHRI SURESH KUMAR'

DUITAT \ QAIINAAQN -
OLL\ Yio 1‘] U.7400U44 0L

iV
VILL & POST : SEODA, (EJTEH - ASHTA
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VILL : NOGARA :

ABAD)

BI(ALL

SHAM

i

ORISSA)

AY

SERVICE NO.94334032
DIST : BALANGIR (

RAJASTHAN, 'k
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VILL : MAHURH]I,

PO ; SHIOPURKUNY (JAGDISHPUR)

HEAD CONSTABLE SERVICE NO.800681899

DIST : MAHINDER GARH (HARYANA)

11T, ] DT QIIMYITMN T QANLN
LIl \./U.LVL)TI‘LU i, DLy \VJ.L/E }VU.OLUUL

DIST - MAHHJ“ERGARH"‘(HARYANA)
PIN — 123 001

SHRI BHUPENDER SINGH
5/G SHRI RAMCHANDER

TIX AT XYAI\IA

T T g TANTY T '“ﬁ
LL D IVEANDOULL, U KAL Y ANA

SHRI NARESH KUMAR
S/O SHRI SURENDER NA WASTHI
CT, SERVICE NO.913228104
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ANGA SWAMAIAH

RIR

S/0 S

VILL : BYRAPURA, PO

- MYDILA

PIN — 572 104
SHRIJHABAR SINGH " -

03.

i,

IOTIRAM "+

S/O SHRI
CT, SERV
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VILL & PO : SHRIMADHOPUR
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SHRIKASHI PRASAD

CT, SERVICE NO.941196186
VILL & PO : RISALU, TEH & DIST : PANIPAT

HARYANA, PIN - 132 104

A
C1l' SERVICE N0O.913220529

TIT 1T . TIQATTATIDITD DN . RAITATIT
1.4, . h/'[uolu-u_)r. N, I'\U . 1vViAAlll

TEH : MUKERIAN, DIST : HOSHIARPUR

HEAD CONSTABLE, SE
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S/0 SHRi SADU RAM ;
CT, SERVICE NO 941121941

VIA  KHARDELA, DIST : SIKAR
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SHRI KESAR CHAND

76.

CT, SERVICE NO.90099471 1
TEH & DIST : MANDI

001

75

PIN

. i‘\

VIA : RAMNAGER, PIN - 244 715

SHRI PS RAWAT

77.
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UTTAR PRADESH
80. SHRI AMAR SINGH
$/0 SHRI PRABHATI LAL
CT, SERVICE NO. 8‘1 1444 |
VILL : MOIBHARU, PO : MOIPURANI
DIST : JHUNJHUNU (RAJASTHAN)
PIN 333516

81.  SHRIMOHD. FAROOQ BATT

S/O SIIRI MOIID SHARIEF BA
3

CT, SERVICE NO.92134261
TEH : BHADRUWAH, DIST : DODA
J&K, PIN 182222

82. SHRIGHUL A_M SA \RVER

- VPO Tzu—u’”,AB“T H MED

DIST : POQNC-H, (J & K)-185 211

l-«
o

83. SHRI PARMAR mNFSH KUMAR
S/O SHRI DHARMASHI BHAI
CT, SERVICENQ.881291158

x

ﬁz/v-’PO : KALANA, TEH : DHARAGI
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DIST : RAJIOT, GUJARAT

PIN - 360410 “
SHRI DHANJEET SINGH

$/0 SHRIJANG BAHADUR SACHAN
CT. SERVICE N0.913253161

VILL: EATAORA, PO : GUIELA
DIST : KANPUR (NAGAR)

UTTAR PRADESH, PIN — 209 206

SHRI PRATAP SINGH

$/0 SHRI SRANGA RAM
HEAD,CONSTABLE, SERVICE NO.800360719
H.NO.16, GALI NO.I, GANGASHAY CALLAR]
VILL : MANDALL, PO : NAND NAGRI

NEW DELHI-110093 -

SHRIS.SAFULLA

CT, SERVICE NO.913134581

’:e\.]

ROLLA (POST) & (MANDAL)
ANANTAPUR (DISTT.), ANDHRA PRADESH
PIN - 515 321 '

SHRI MADAN. SINGH.

$/0 SHRI MAHADEV PRASAD
CT, SERVICE NG.903084706
VILL : BIGHPURL: PO - PIPPLEE
TEH : BEHROR, -DIST : ALWAR
RAJASTHAN, PIN — 301 709
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SHRI JASWINDER SINGH

$/0 SHRI MUKHTIAR SINGH  ©
CT, SERVICE NO.911120988

VILL : AHLI KALAN (GATTI)

PO : KABEER PUR, TEH : SULTANPUR LADI
DIST : ngPURTALA, PUNJAB-144 626

SHRI § SHABIR HUSSAIN

S/O SHRINAGAER HUSSAIN

CT, SERVICE NO.901 170827

VILL & PO : GULHATTI

DIST ; RAJOURI (J&K)

PIN - 185 13
(By Advoca‘ce shri SoK Dubv}ékwb

UN 'IO\I OF IND

THROUGH SECRETAPY

MIN 1STR Y OF HOI\/' E AFFAIRS
,GOVEPJ\TMENT OF INDI\% AT NEW DELHI

DIRECTOR GENERAL, ’
CENTRAL RESERVE POLICE FORCES,
C.G.0. COMPLE“,

LODHI ROAD, |

NEW DELHI

IN SPECTOR GENERAM, »
(RAPID A(,TION FORCE | CRFPF;
EAST DLOC‘{ HEy

R.K. PURAM,

NEW DELHI - 110 066 - RESPONDENTS

T
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By Hon’ble §ﬁt. Lakshmi Swaminathan. Vice-Chairman (J1)

Learned counsel submits that inadvertently
this 0A has been filed in the wrong forum 1.e.
Central Aadministrative Tribunal as the applicants are

L~
&= personnel belong . to CRPF.

2. In the circumstances he prays that he may
be allowed to withdraw-the 0a so that he can file the

application before the appropriate forum.

3. Noting the above submissions, 0A& 2071/2001

*

in disposed of as without jurisdiction.

4. In the facts and qiﬁcumstances,_ registry
te retain e one copy for record purposes and return
the other copies of the 0A to learnsd counsel for the

-

applicant.

Vice~Chairman (J)

(smt. Lakshmi Swaminafﬁéﬁj—’—ﬂ’//



